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them; it also purchases in bulk, pub- 
Ucationji brought out «n and coacern- 
zng {Sanskrit literature and gives 
jsagular grant-in-aid to Sanskrit 
journals with a view to improve their 
(quality and content

(iv) Government of India also 
assist State Governments in the 
latter’g programmes for promotion of 
Sanskrit This assistance is given 
under a Centrally sponsored scheme 
Eminent Sanskrit scholars who are 
in indigent circumstances are given

t financial assistance up to Rs 1800 per 
year keeping m view their other 
sources of income The State Gov­
ernments are also given cent per cent 
assistance towards modernisation of 
Sanskrit Pathshalas and for provid­
ing facilities for teaching Sansklii in 
High and Higher Secondary ^hools 
wherever such facilities are not 
■available

(v) (The Government Ihan estab­
lished an autonomous organisation 
called the Rashtnya Sansk it Sans- 
than which controls and a-’mimsu.rs 
five Sanskrit Vidyapeeths which are 
being developed as centres of higher 
learning and research in the field of 
Sanskrit

(vi) The Government has also been 
• encouraging oratonal talents among
the products of Sanskrit Pathshalas 
by organising an aU-India Sanskrit 
Elocution Contest i*j various brancriej, 
of Sanskrit learning

Apart from the above schemes 
which have been m operation for 
some time, the Government has in­
troduced a new scheme during the 
current year This scheme provides 
for establishment of Adarsh Sanskrit 
Pathshalas by developing selected 
institutions m each state a« ideal 
institution? among the traditional 
Pathdiday Such selected institu­
tions will be eltgible for 95 per cent 
maintenance grant and 50 to 80 per 
eent (ftvftt for non-recurring pur­
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Further/4pta»ls artth jm rtf to the 
measures Uke&fcr promotion of Sans­
krit are avaiiatfte in Hfee' Annual Re­
port of thrAfifflatry pdb$rti<Sn7*»d 
Social Welfare for 1975-76. which 
has been circulated among the Mem­
bers of the Lok Sabha.

Fanners’ Service Societies for provid­
ing Rural Creditp

1959 SHRI Y ESWARA R^DDY: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state

(a) whether the State Govemmenta 
were asked to set up at least one far­
mers’ service society in each district 
for providing rural credit, and

(b) if so the number of service so­
cieties set up m each State so far9

THE MINISTER OP STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWAZ KHAN) (a) It was Sug­
gested to the State Governments m 
August 1975 that *it is desirable that 
farmers,’ Service Societies which pro­
vide integrated .redit services and 
supplies are organised in all the 
districts in the country’ and to 
begin with at least one FSS
should be set-up in the districts 
covered by special programmes ''f 
Small Farmers Development Agenrv 
Drought Prone Areas 1’rogramxne and 
the Command Aroa Development 
Programme State Governments
have also been requested to set up 
at least 20 FSS within the area of 
operation of each Regional Rural 
Bank

(b) 211 Farmers’ Service Societies 
have been set- vd In various States 
so far State-* wise number of i" &S 
set-up s given in the Statement 
laid on the Table of the House. {Mac­
ed in library £*e Si© LT-11800/ 
W)




